IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards

NOT READY Certified Copy Applications

Date :

07.01.2026

Court]amount
Case No.
Fee

1 |NC SINHA 1658/2026 [07.01.2026 |ABLAPL/15067/2025[10 | c |
2 |N sarOO 1663/2026 [07.01.2026 |ABLAPL/15093/2025[10 | c |
‘3 7S HONOMOY ‘678/2026 ‘07.01.2026 WP (C) /22362/2019 ‘10 ’ ’c ‘
|4 |S.BEHERA 1699/2026 [07.01.2026 |[CRLREV/806/2025 |10 | c |
5 |B.saHOO 700/2026 [07.01.2026 |CMP/1658/2025 0 | c |
|6 |A.MOHANTY  |703/2026 [07.01.2026 |CMP/1511/2025 0 | c |
|7 |A.MOHANTY  |704/2026 [07.01.2026 |CMP/2112/2025 0 | c |
|8 |A.MOHANTY  |705/2026 [07.01.2026 |CMP/2115/2025 0 | c |
|9 |M.BASU 708/2026 |07.01.2026 |RSA/491/2024 0 | c |
|10 |J.BEHERA 1709/2026 |07.01.2026 |[CRLMC/5695/2025 |10 | lc |
11 |J.BEHERA 1710/2026 |07.01.2026 |[CRLMC/5696/2025 |10 | lc |
12 |S.K.SAMAL  |711/2026 |07.01.2026 |CRLMC/5646/2025 |10 | c |
|13 |H.K.TRIPATHY |712/2026 |07.01.2026 |CRLMC/3019/2025 |10 | c |
14 |D.SAMAL 1714/2026 |07.01.2026 |[CRLMC/5590/2025 |10 | c |
|15 |N.SAHOO 723/2026 07.01.2026 |FAO/13/2025 0 | lc |
16 |P. K. JENA |730/2026 [07.01.2026 |WP(C)/36234/2025 |10 | lc |
17 |P. K. JENA |731/2026 [07.01.2026 |WP(C)/36537/2025 |10 | c |
18 |p. K. JENA |732/2026 [07.01.2026 |[WP(C)/36540/2025 |10 | c |
19 |s. saMAL 1733/2026 [07.01.2026 |WP(C)/36266/2025 |10 | c |
20 |s. saMAL 734/2026 [07.01.2026 |WP(C)/36274/2025 |10 | c |
21 |S. SAMAL 736/2026 |07.01.2026 |WP(C)/36541/2025 |10 | c |
22 |s. SAMAL 737/2026 |07.01.2026 |WP(C)/36547/2025 |10 | c |
23 |s. SAMAL 738/2026 |07.01.2026 |WP(C)/36543/2025 |10 | c |
24 |R. C. BEHERA|741/2026 [07.01.2026 |WP(C)/34000/2025 |10 | c |
25 |R. N. BARIK |742/2026 [07.01.2026 |WP(C)/29837/2025 |10 | lc |
26 |B. B. RAY  |743/2026 [07.01.2026 |WP(C)/25531/2025 |10 | c |
27 |S. R. SETHI |754/2026 (07.01.2026 |WP(C)/33265/2025 |10 | ic |
‘28 g ‘755/2026 ‘07.01.2026 C)/37515/2025 ‘10 ‘ ‘c ‘
29 |G. N. BARIK |756/2026 [07.01.2026 |WP(C)/30120/2025 |10 | c |
130 |S. SWAIN 757/2026 |07.01.2026 |WP(C)/36899/2025 |10 | c |
31 |S. SWAIN 758/2026 |07.01.2026 |WP(C)/35133/2025 |10 | c |




32 |s NAYAK 787/2026 |07.01.2026 [WP(C)/29763/2025 |10 | lc |
33 [hoRL FUMER 198972026 [07.01.2026  We(C)/34773/2025 |10 c

34 |s K MISHRA |790/2026 [07.01.2026 |WP(C)/35018/2025 |10 | c |
35 e 1802/2026 [07.01.2026 (WP (C)/37043/2025 |10 c

36 |K K NAYAK  |803/2026 [07.01.2026 |WP(C)/37080/2025 |10 | c |
37 |D K SETHI  [806/2026 |07.01.2026 [WP(C)/37455/2025 |10 | ic |
38 |N CH SINHA [809/2026 [07.01.2026 |WP(C)/37610/2025 |10 | lc |
139 |M NAIK 1812/2026 |07.01.2026 |CONTC/5983/2025 |10 | lc |
140 |K PARIDA 1813/2026 |07.01.2026 |[CONTC/5916/2025 |10 | lc |
|41 |K PARIDA 1814/2026 [07.01.2026 |[CONTC/5918/2025 |10 | c |
|42 [B BARIK 1819/2026 [07.01.2026 |WP(C)/20966/2025 |10 | c |
143 |J P KAR 1820/2026 [07.01.2026 |ABLAPL/10/2026 |10 | o |
|44 |J P KAR 821/2026 [07.01.2026 |ABLAPL/19/2026 |10 | o |
|45 |J P KAR 1822/2026 [07.01.2026 |ABLAPL/8/2026 0 | o |
|46 | K SWAIN  |823/2026 [07.01.2026 |FAO/389/2017 0 | c |
|47 |a K NAYAK  [824/2026 [07.01.2026 |[WP(C)/29835/2025 |10 | o
|48 |A MOHANTY  [825/2026 [07.01.2026 |FAO/389/2017 0 | c |
|49 |K C NAYAK  [826/2026 [07.01.2026 |WP(C)/10938/2025 |10 | oo
50 |K SAHOO 1827/2026 |07.01.2026 |ABLAPL/14567/2025|10 | oo
|51 |M K MOHANTY [828/2026 [07.01.2026 |CRLMC/1762/2024 |10 | oo
|52 |J SAHOO 1829/2026 |07.01.2026 |ABLAPL/21/2026 |10 | u |
53 |T K BARIK  |830/2026 |07.01.2026 |CMP/2075/2025 0 | u |
|54 |A MOHANTY  [831/2026 [07.01.2026 |FAO/437/2020 0 | c |
55 |T K BARIK  |832/2026 |07.01.2026 |WP(C)/23267/2025 |10 | u |
56 |J R BEHERA |833/2026 [07.01.2026 |ABLAPL/15082/2025[10 | v
57 |S SWAIN 1834/2026 (07.01.2026 |FAO/293/2021 0 | c |
58 |D NAYAK 1837/2026 [07.01.2026 |FAO/78/2019 0 | c |
59 |N X ROUT 1838/2026 [07.01.2026 |FAO/5/2019 0 | c |
60 |P K LENKA  [841/2026 [07.01.2026 |FAO/273/2021 0 | c |
61 |N K ROUT 1843/2026 [07.01.2026 |FAO/273/2021 0 | c |
62 |goooth 844/2026 (07.01.2026 |FAO/544/2020 10 c

63 |opmriiih 848/2026 (07.01.2026 |FAO/207/2021 10 c

64 [t S PURNENDU lg40/5026 [07.01.2026  [FRO/61/2012 10 c

65 Ao SUMER 185572026 (07.01.2026  |ABLAPL/14839/2025 |10 c

66 | b 869/2026 (07.01.2026 |WP(C)/37734/2025 |10 c

67 |A. MOHANTY [870/2026 (07.01.2026 [WP(C)/37840/2025 |10 | ic |
68 |J. LENKA 1871/2026 |07.01.2026 |WP(C)/36901/2025 |10 | c |
69 |R.K.MALLICK [882/2026 [07.01.2026 |CRLMC/5119/2025 |10 | c |




170 |D.SWAIN 1884/2026 |07.01.2026 |[CRLMC/5219/2025 |10 | lc |
71 |S.SWAIN 1887/2026 (07.01.2026 |FAO/199/2025 0 | lc |
72 |A.B.MALLICK |889/2026 [07.01.2026 |CONTC/3963/2025 |10 | lc |
73 |A.B.MALLICK [890/2026 [07.01.2026 |CONTC/3962/2025 |10 | lc |
74 |S.P.BARIK  |891/2026 |07.01.2026 |CONTC/3929/2025 |10 | lc |
|75 |H K MOHANTA [893/2026 [07.01.2026 |CMP/161/2023 0 | lc |
76 |L MISHRA 1894/2026 (07.01.2026 |[CMP/366/2024 0 | lc |
|77 |H K MOHANTA [895/2026 [07.01.2026 |CMP/366/2024 0 | lc |
|78 |A.K.SAHOO  [912/2026 [07.01.2026 |[WP(C)/36253/2025 |10 | lc |
|79 |S.K.PRADHAN [914/2026 [07.01.2026 |[WP(C)/36276/2025 |10 | lc |
|80 |S.K.PRADHAN [915/2026 [07.01.2026 |[WP(C)/36105/2025 |10 | c |
|81 |S.K.PRADHAN [917/2026 [07.01.2026 |[WP(C)/36144/2025 |10 | c |
|82 |S.K.PRADHAN [919/2026 [07.01.2026 |[WP(C)/36176/2025 |10 | c |
|83 |KISHTISH 1927/2026 |07.01.2026 |WP(C)/12733/2007 |10 | c |
|84 |R,DAS 1928/2026 |07.01.2026 |WP(C)/36699/2025 |10 | c |
|85 |P.K.DASH 1930/2026 |07.01.2026 |WP(C)/35018/2025 |10 | c |
|86 |N CH SINHA |931/2026 [07.01.2026 |WP(C)/12733/2007 |10 | lc |
187 |S.SAHOO 1933/2026 |07.01.2026 |WP(C)/36488/2025 |10 | lc |
|88 |S.K.PRADHAN [938/2026 [07.01.2026 |[WP(C)/36280/2025 |10 | c |
|89 |» PaNDA 1942/2026 [07.01.2026 |BLAPL/13812/2025 |10 | c |
|90 |S.K.PRADHAN [943/2026 [07.01.2026 |[WP(C)/36141/2025 |10 | c |
91 |J.BEHERA 1945/2026 [07.01.2026 |WP(C)/37640/2025 |10 | c |
‘92 S ‘947/2026 ‘07.01.2026 BLAPL/8396/2025 ‘10 ’ ’c ‘
193 |N.K.ROUT 1950/2026 [07.01.2026 |WP(C)/28582/2025 |10 | c |
194 |J.sarO0O 1952/2026 [07.01.2026 |WP(C)/7831/2025 |10 | c |
95 |a K JaTI 1961/2026 [07.01.2026 |WP(C)/27705/2025 |10 | c |
96 |a K JATI 1962/2026 [07.01.2026 |WP(C)/27709/2025 |10 | c |
197 |B K DAS 1963/2026 [07.01.2026 |WP(C)/17765/2016 |10 | SR
98 |P K SAHOO  [964/2026 [07.01.2026 |[WP(C)/37841/2025 |10 | c |
99 [B K DAS 1965/2026 [07.01.2026 |WP(C)/17006/2018 |10 | o |
1100 D MOHAPATRA |966/2026 [07.01.2026 |BLAPL/12029/2025 [10 | c |
1101 B K DAS 1967/2026 [07.01.2026 |WP(C)/13785/2019 |10 | v
1102 [P K SAHOO  |969/2026 [07.01.2026 |WP(C)/37821/2025 |10 | lc |
1103 |D K DEHURY |971/2026 [07.01.2026 |WP(C)/6062/2004 |10 | v |
1104 D K DEHURY |972/2026 [07.01.2026 |WP(C)/950/2012 |10 | |
1105 |B. MOHAPATRA|973/2026 [07.01.2026 |WP(C)/28895/2025 |10 | c |
1106 |S. K. BEHERA|974/2026 [07.01.2026 |WP(C)/28469/2025 |10 | c |
1107 B N MUDULI |975/2026 [07.01.2026 |SA/137/1980 0 | v |
‘108 ;OEAPATRA ‘977/2026 ‘07.01.2026 WP (C) /14368/2022 ‘10 ‘ U ‘
1109 |D R SETHI  |978/2026 [07.01.2026 |FAO/468/2013 0 | |
1110 |A X PANDA  [979/2026 [07.01.2026 |FAO/748/2020 0 | |
111 H K BHOL 1980/2026 |07.01.2026 |0JC/2227/1990 7 | v |




112 |A K SAHOO  |982/2026 [07.01.2026 |BLAPL/11541/2025 |10 | |
1113 |J P KAR 1983/2026 |07.01.2026 |[CRLA/1226/2025 |10 | v |
1114 |J P KAR 1984/2026 (07.01.2026 [WP(C)/35001/2025 |10 | |
115 | K BISWAL |986/2026 |07.01.2026 |ABLAPL/12271/2025/10 | |
116 R. K. BEHERA|987/2026 [07.01.2026 |WP(C)/33910/2025 |10 | c |
117 M R ROUTRAY |988/2026 [07.01.2026 |ABLAPL/1532/2025 |10 | v |
118 |T BAG 1989/2026 [07.01.2026 |WP(C)/27460/2024 |10 | v |
1119 |S. DAS 1991/2026 [07.01.2026 |WP(C)/30120/2025 |10 | lc |
120 |R PRADHAN  [993/2026 [07.01.2026 |[WP(C)/37705/2025 |10 | u |
121 |A K PARIDA |994/2026 |07.01.2026 |RVWPET/197/2025 |10 | u |
122 |G.SUNDARA  |1001/2026|07.01.2026 |CMP/1093/2025 0 | c |
1123 |[U.DAS 11006/2026|07.01.2026 |CRLMC/4356/2025 |10 | c |
124 |[R.K.MALLICK |1007/2026|07.01.2026 |CRLMC/5654/2025 |10 | c |
1125 [N K ROUT 11016/2026(07.01.2026 [WA/1404/2022 0 | oo
126 |S K SAMIM  |1017/2026|07.01.2026 |WP(C)/28463/2013 |10 | oo
127 M D BISWAL |1019/2026|07.01.2026 |RSA/201/2016 0 | oo
128 |C MOHANTY  [1020/2026(07.01.2026 |WP(C)/33467/2020 |10 | v
129 |M K NAYAK  |1021/2026|07.01.2026 |WPC(OAC)/757/2016/10 | v
1130 |a X JaTI 11022/2026(07.01.2026 |WP(C)/36645/2025 |10 | o |
1131 |S SAHU 11023/2026[07.01.2026 |[WP(C)/15330/2025 |10 | o |
132 |[P K NAYAK  |1024/2026|07.01.2026 |WP(C)/35987/2025 |10 | SR
133 R K MALLICK |1026/2026|07.01.2026 |ABLAPL/10191/2025[10 | o |
1134 [P S DAS 11027/2026(07.01.2026 |ABLAPL/15088/2025(10 | o |
135 EgﬁziiJIT 1029/2026(07.01.2026 |BLAPL/10800/2025 (10 c

136 giggéRANJAN 1030/2026(07.01.2026 |BLAPL/10826/2025 (10 c

137 giigéDHAR 1031/2026(07.01.2026 |BLAPL/11770/2025 |[10 C

138 |S S BISWAL |1033/2026|07.01.2026 |BLAPL/11710/2025 |10 | c |
139 |0 5 parra  [1035/202607.01.2026  [BLAPL/11707/2025 |10 c

140 S s [1036/202607.01.2026  |BLAPL/11042/2025 |10 c

141 |P C MOAHNTY |1037/2026|07.01.2026 |WP(C)/24542/2012 |10 | c |
142 |[K. C. MAJHI |1039/2026|07.01.2026 |[WP(C)/36957/2025 |10 | c |
1143 |S. Das 11040/2026 (07.01.2026 |WP(C)/37008/2025 |10 | c |
‘144 e ‘1041/2026‘07.01.2026 ABLAPL/14990/2025‘1O ‘ ‘c ‘
1145 |S. CHOUDHURY |1042/2026|07.01.2026 |ABLAPL/14995/2025/10 | c |

|Total

1447

NIC




